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Date of Order: 31.10.2019OA, 350/1695/2016

:HonlDle Ms. Bidisha Baneijee, Judicial MemberPresent

CHANDI CHARAN DOLAI
V..

VS.
D/O INDIA POST

For the Applicant 

For the Respondents
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disciplinaiy proceedings, the present OA has become infructuous.

Therefore, the OA is disposed of as infructuous.2.

(Bidisha Banerjee) 
Member (J)
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